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(c) the amount of arrears to 
paid by the end of 1958? 

be 

The Minister of Imlustry (Sh.ri 
Manubhal Shah): (a) to (~). Certam 
repre;entations were rc('eJVe~ about 
the inadequacy of flJnds provided by 
the Central Government for rehate 
scheme. The State Government had 
put in a claim for Rs. "2.42 lakhs for 
arrears of rebate expenditure up to the 
end of March, 1958. An imm~diate 
sanction for Rs. 25 lakhs was Issued 
t them On 9th January, 1959, pend-o . 
ing examination of the cla1m 

As regards expenditure on re~llte 
during the current year a revised 
procedure of Central assistance to 
States has also been introduced, 
which is likely to assist the S~ate 
Governments in disbursing thl' claims 
of weavers' societies as quickly all 
pOSllible. 

Bi-Partite Joint CODSultatin 
Machinery 

r Shri Aaroblndo ObClillal: 
·9M. ~ Shri S. C. Samanta: 

l Bhri 8ubodh Bansda: 

Will the Minister of Labour aDd 
.mploymeDt be pleased to state~ 

(a) whether it is a fact that a bi-
partite joint consultative machinery 
will be formed in the public sector; 
aac! 

(b) if so, when? 

The Deputy MbIIster of Labollr 
(Sbri Abld All): (a> and b). Bi-
partite Joint Consultative Machinery 
exists in Public sector undertakings 
like railways, and defence installa-
tions. In the P&T department, Ports 
and certain other undertakings per-
riodic meetings are held at different 
levels. Works Committees exist in a 
number of public sector underlakinp. 

Power Alcohol 

-115. 8hr1 p...,...br: Will the 
Kinister of Coauaeree .... 1IId...,. 
be please6'to lltate the .tepa proposed 
to be taken to increaae the production 
of PGWer alcohOl with a view to meet 

• 
the requirements of the country dur-
ing 1959-60? 

The Minister 01 Industry (Shri 
MaDubbai Shah): Indigenous produc-
tion is adequate to meet all require-
ments of power alcohol for the next 
few years and more capacity is being 
established. 

Coffee ProduCtiOD 

-986. Qaid MatiD: Will the lrIinister 
of Commerce and IndDStry be pleased 
to state: 

(a) whether it is a fact that this 
year coffee production in the country 
is expected to reach a record ftl\11'e 
of 60,000 tons; and 

(b) what steps Government are 
taking to promote exports of coffee 
and to absorb the balance by increas-
ing internal consumption? 

The Deputy Minister of Commeree 
aDd Industry (8hrt Satlsb CbaDdra): 
(a). No, Sir. The production for this 
year is estimated by the Coffee Board 
at 4<1,810 tons (4<I,IIK tons). Judg-
ed by the past records, the actual 
production might be slightly higher 
than this figure. It is, however, un-
likely that this crop will ,0 up to 
(10,000 tons. 

(b). A statement is laid on the 
Table of the House. (See Appendix 
III, annexure No. 38). 

V.N. Report OD ae~ ..... fII 
·m. Slut SblvaaaDJappa: Will the 

Prime IIIDWer be pleased to .tate: 
Ca) whether it 1& a tact that a r.-

port prepared by India on discrimJ-
nation in religiou. rights w .. approv-
ed by the U.N. Sub-CommiuioD on 
Prevention of Dilcrimination and Pr0-
tection of Minorities; and 

Cb) it 10, the main features of the 
report' 

TIle DeJIIIt7 1I1aIIICer., ~ 
MaIn (Slutalatl Lab .......... ): 
Ca) and (b). No report hal yet been 
approved. A draft repor1 ... d. 
cuaed by the Sub-CoJnJDiMon OIl 
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Prevention of Discrimination and Pro-
tection of Minorities at itl 11th HtliOft 
In January this year. The Sub-Com-
mission has requested that a final 
report should be presented tor consi-
deration at its next .ession in 1960. 
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Dandakal'lUl1& Projeet 
-989. Shrl Sanranna: Will the 

Minister of Rehabilitation and Mino-
rity Mairs be pleased to state: 

(a) whether it is fact that machi-
nery worth Ra. Ii crores bas been im-
ported for the Dandakarsnya Pro-
ject; 

(b) it so, what are the detalla cd 
the machinery; and 

(c) whether the machinery is im-
ported under the Technical Coopera-
tion Mission? 

TIl. lIIblIII&er of aellalHlJtaua.. at 
IIIDorit."Y AtraIn (SIut._ CIwat 
""eene ): ta) No. 

(ti) and (cj. Do DO' aise. 

lIail.,uttar. of CutHcl ... 

-9tO. Shri P. G. Deb: Will the 
Itfinister ot Commerce an4 1114 .. 1'7 
be pleased to state: 

(a) what is the total amount of 
money spent yearly in importinl 
twelve bore cartridges; 

(b) the reasons for not manufac-
turing them in the country; anil 

(c) the steps Government propose 
to take in the matter? 

The Minister ot Industry (Shrl 
Manobhal Shah): (a) to (c). A state-
ment is laid on the Table at the 
House. 

StATEMENT 

I would like to invite attention t)f 

the Hon'ble Member to the answer 
given by my colleague, the Deputy 
Minister of Defence on the 13th 
December 1958 in reply to Unstarred 
Question No. 2081l and to say that 
when the production of 12 bore cart-
ridges gets into full swing in the near 
future, it will be adequate to meet 
the country's demands. Certain arms 
dealers in the private sector also 
undertake Ie-filling 12 bore cartridges. 
Measures to step up production will 
be taken as and when the demand 
justifies. 

Infofmation regarding the actual 
value of import of 12 bore cartridges 
only (empty or loaded) is, however. 
not available. 

Machinery tor Cement Industry 

-"I J Shrimatl Da Palchoadhurl: 
.\ Shrl Auroblndo Ghosal: 

Will the Minister of Commeree an4 
IDd1IStry be pleased to state: 

<a) whether it is a tact that sub-
ltantial progress has been made in re-
gard to the manufacture of cement 
machinery in India; 

(b) it so, the e%tent and nature of 
the protress 10 far made; and 

(c) when India is likely to become 
eompletely selt-sufttclent. in . meetina 
the counur. requirement. af teIIleJlt 
machinert' 




